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Representation from Employees
Vikram Sarabhat Space Centre

313. SHRI VAYALAR RAVI: Wil
the Minister of SPACE be pleased to
state:

() whather Government received
any representation from the Vikram
Sarabhai Space Cenitre Employees
Union; and
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(b) i so, the gist thereof and the
the steps taken thereon?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS, MINISTER OF
INFORMATION AND BROADCAST-
ING AND MINISTER OF SPACE.
(SHRIMATI INDIRA GANDH) (a)
and (b). Government have received a
representation from the Vikram
Sarabhai Space Cenfre FEmployees
Union enclosing a petition from certain
employees of the Centre regarding tests
for recruitment of Lower Division
Clerks/Typists. The facts are being
ascertained.

Murder of Dr. J. C, Gupta, Additional

Civil Surgeon, Baharaich,
Uttar Pradesh

314 SHRI JHARKHANDE RAIL
Will the Minister of HOME A¥FAIRS
be pleased to state:

(a) whether Government received
any communication requesting for an
enquiry into the murder of Doctor J. C.
Gupta, Additional Civil Surgeon, Baha-
raich, Uttar Pradesh on the night of
8-9th May, 1972;

(b) whether till December, 1972 no-
thing was done to arrest the culprists;
and

(c) the steps being taken to investi-
gate and arrest the culprits?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOEHSIN) (a)
Three letters are reported have been
received by the Government of Uttar
Pradesh from Shri C. P. Gupta «of
Ajmer requesting for probe into case
of murder of Dr. J. C. Gupta father-
in-law of the petitioner.

(b) and (c). The case was entrusted
by the Government of Uttar Pradesh
for investigation to the State C.ILD.
No useful clues about the culprit have
been found so far. The case is still
under investigation.





